- 59 -

Annexure-6.
Name of the Corporate Debtor: Shree Ganesh Jewellery House (1) Limited; Date of Commencement of Liquidation: 17,10.2022; List of Stakeholders as on: 02:12.2022
List of Operational Creditors (other than Workmen, Employees and Government Dues) {Amount in ¥)
Details of Claims Details of claims admitted Amount
received of any
o Amount| Amount of
sino | MNameof . Whether lisy comingson | dia | ¥ claim Remarks,
creditor Date of Astoid wo Ameunt covered by lien or| abtaxd e % share |ﬁ!¢-4| i claim under if any
ipt o d claim Nature of Claim | attachment pending ed? i ameunt of claims. daim rejected | verification
admitted disposal kmiio admitted way be
(Yes/ No} set aff
1 Axis Trustee 13-10-2018 12,05,644.00 12,05644.00 | Debenture [l [ [ 0.002% [ [ - 0 Axis Trustee Services Limited was acting as Debenture Trustes (o proposed Secured Non-Converlible Debentures of LIC of India and Axis Bank Limited, The
Services Limited Trustee Claim has been verified on the basis of the Acceplance of Offer Letter dated 06Lh Seplember, 2010 between Axis Trustee Services Limited and Shree Ganesh
Jewellery House (T} Limited along with invoices and interest calculation sheet
TOTAL 12,05,688.00 | 12,05,644.00 002%| 0] 0] | []
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